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SHHI     UMASHANKAR      D1KSHI.T 
CUttar  Pradesh):  Mr.   Vice-Chairman, we 
have  discussed    the     most    important 
aspects of the problem of food and  
agriculture during     the    debat* that has 
gone on, and I find that certain  basic  issues  
have become clear. We  have to realise  that  
agricultural production is governed to a 
material 1   extent by the condition  of the 
mon-J   soon,  by  rain by  whether there     
is excess rain or short  rain or normal 
supply of rain.   This  fact has to be realised   
for  understanding   the   situation. If we go 
back and try tp study the history of food 
production during the last few years or even 
the    last j   half century.       we will     find     
that j   whenever rains have failed, 
whenever j   there has been exceedingly 
short sup-]   ply of rain, or there have been 
large I   tracts inundated by floods, in the 
lat-j   ter case the damage and harm are not 
1   so grave as in the former case.   How-j   
ever, under all circumstances we have !   to 
accept the fact that if the monsoon ;   goes 
against us, if there is a serious I   drought, 
no matter what action    you I   take, it is not 
posible to avoid famine I   and  conditions  
of  shortage     in     the 
j   country.   That fact has to be realised. 
i 

The other fact which comes out from ; the 
excellent booklet which the Food Ministry 
has published giving a review of the food 
situation is that whereas in the former times 
a few large producers or traders hoarded 
grains in large quantities, now as a result of 
a consciousness that has come about among 
producers, small, minor or large, there is a 
tendency among them to hold stocks at tht. 
time of harvesting. The result is that 
whatever the surplus rice or wheat or other 
grains in the country, it is spread all over 
the country in hundreds and thousands of 
small godowns which it is not easy to locate 
and seize. If any large accumulation of 
stocks can be detected and pointed out to 
the Ministries, I have no doubt that both the 
Central and the State Governments will 
track down the hoarders  and  seize the  
excess stocks; 
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[Shri Umashankar Dikshit.] but the 

whole difficulty of the situation is that 
hoarding has taken place over. a large 
number of places by a large number of, 
people in small quantities  comparatively. 

The third fact which is more or less 
beyond control is the excess spending 
caused  by the  Chinese  attack.   It  is the 
annual expenditure of over Rs.500 crores 
additionally,   which    throws  a large, 
amount   of  currency   into   the country in 
the hands of the    people, which naturally 
raises the prices, not only  of foodgrains but  
of  all    commodities. The general level of 
prices has been arising. That fact has also to 
be accepted. We have to live, as Mr. Mishra 
said, with    the    preparations for  defence    
over    a    long    period. Therefore if we see 
these three main factors in a balanced, cool 
and reasonable frame of mind and try to 
understand the situation, we will find that 
this  is not something of which con-
scientiously or  honestly political advantage 
can be taken.    I am afraid I have seen    
some    sort    of    political approach being 
injected into the discussions not only by the 
Members of the Opposition but by our own 
Members  of  the  Congress  Party.    Some-
how we are unable to resist the temptation 
to point out a  defect    against the  
Government when we think we can easily 
point it out.    It is really far too serious a 
matter.    Mr. Anna-durai was      
complaining      that    this appeal for politics 
not being imported into the food matter is 
not very correct for the Government and for 
the Congress side to    do,    because    the 
Congress people themselves were importing 
politics into it  and he mentioned one or two 
instances.   I do not think some isolated 
matter like    that can t?o to prove that the 
Congress or the ruling party or the 
Government are consciously or to any 
appreciable extent at all allowing political 
considerations to influence them    in    the 
consideration of the    food    problem. That 
is not a correct position.   In any case, it is 
not in order to get some 

particular  advantage  out of the  appeal that 
the appeal is made because it is a matter of 
national emergency or  grave  national 
interest.   My impression, after hearing Mr. 
Subraman-iam's speech and reading that 
excellent booklet, is that he has acquired a 
great grip, a considerable grip over the 
situation.   He has understood the situation  
well,  he has analysed     the factors which 
have contributed to the present situation and 
he has produced a plan and a programme for 
meeting them both on a short-range, 
immediate range and on a long-range basis.   
So far as the long-range plan    is    con-
cerned, I do not really have much to say  
because I  believe that he     has gone into 
great details about it and if these measures      
are      implemented seriously, consistently 
and thoroughly, I, have no doubt that better    
results will be obtained.   I am more worried 
about the immediate situation. 

I entirely agree with my friend, Mr. 
Chandra  Shekhar,   that  the  situation is 
exceedingly serious.    At any rate, so far as 
U. P. is concerned,    I   can say with   
knowledge— I   have    just come back  this    
morning—that    the condition, in all 
conscience, is exceedingly difficult.   I have 
received information  from  the  U.   P.   
Government offices here in Delhi to tell   
me the position and that up to the 20th, i.e. 
if you exclude the last two or three days, the 
total supply is only a little over 33,000 tons.      
There also we do not know how    much    
has    arrived because  this    information    
that    has been received by the U. P.  
Government is of despatches from the ports, 
despatches  up to  the  17th,   18th  and 20th.    
We do not know    how    much had actually 
arrived in the State.    I do not know whether 
there is a misunderstanding of    the    
situation,    or what is responsible for it, but 
a serious situation is being allowed to 
develop from day to day and proper 
measures are not taken.   I can fully 
understand that this may not be really due    
to any lack of care on the part of the Food 
Ministry.    Possibly orders have issued.    I 
have personally    no doubt 
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that they must have been issued but  j what 
has happened  up to  18th  September? 

THE DEPUTY MINISTER m THE 
MINISTRY OF FOOD AND AGRICUL-
TURE (SHRI D. R. CHAVAN) : About 
40,000 tons of wheat and other grains 
have already reached them. 

THE VICE-CHAIRMAN  (SHRI M. P.   1 
BHARGAVA) :   That  is  not  the  U.     P.  \ 
Government's       information,    I    am 
afraid. 

SHRI D. R. CHAVAN: Thiis is my 
information. 

SHRI UMASHANKAR DIKSHIT: 
That is,  they have been despatched? 

SHRI D. R. CHAVAN: That has 
reached U.P. 

SHRI UMASHANKAR DIKSHIT: I 
only two hours back got a telephone 
message. I do not know how this 
discrepancy can arise .   .   . 

THE VICE-CHAIRMAN  (SHRI M. P.   ' 
3HARGAVA>:   GO   ahead. 

SHRI UMASHANKAR DIKSHIT: I 
would request the Minister to establish 
contact and to settle this kind of small 
misunderstandings because the matter is 
far too serious for a cavalier or casual 
treatment. It is wrong to think that it is 
one particular State which is concerned. It 
is likely that this will have tremendous 
repurcussions all over the country. 
Admittedly the Maharsshtra State has got 
100,000 tons. I do not want to draw any 
distinction or any invidious distinction in 
regard to Bombay City having separate 
arrangements. Eombay city is a city of 40 
lakhs and that means equal to all the 
KAVAL towns of U.P. or more. But a 
State like U.P. with double the population 
is getting not even 100,000 tons. What 
can you do? After all you cannot fly the 
supplies by aeroplanes. Even if 40,000 
tons have been already sent, I want to 
know how in the "-'lext nine days, the 
Deputy Minist  .' can complete the    quota 
of 

105,000 tons. Anyway this matter has to be 
gone into. I went to a village and there two 
women and an old man got hold of my feet 
crying and they said: 'You get me a card 
because we have not had any food for three 
days'. On these matters, why we are not 
able to carry conviction to the Minister and 
to others about the seriousness of the 
situation really passes my comprehension. 
But, Mr. 2 P.M. Vice-Chairman, you are 
well aware that Congress Members of 
Parliament from Uttar Pradesh— and I 
think others also—met under the 
chairmanship of Mrs. Indira Gandhi and 
the matter was taken to the Minister, and I 
think it was also considered by the Cabinet. 
I do not know what the exact outcome of it 
was, but I do want to lay the utmost 
emphasis on the need, on the urgent 
immediate need for augmenting the 
supplies and making additional 
arrangements for transport. I was saying—
when I interrupted myself—that, may be 
that orders for sending adequate supplies 
from the ports have been issued but 
something might have gone wrong on, the 
railways. Well, I think something like a 
control room should be established where 
from hour to hour reports should be 
received, orders should be issued to ensure 
that at least the allocated supplies are sent 
out from the ports. If the railway system is 
unable to cope with the volume of supplies 
necessary, then there is no reason why 
Government should not use all the facilities 
available by road transport. After all 
private vehicles and even Government 
vehicles can be commandeered and 
foodgrains can be rushed to the shortage 
areas, and it should be done as quickly as 
possible. This is so far as the immediate 
thing is concerned. 

I will not take long, Sir, but I will briefly 
refer to the long-range programme which 
the Minister has carefully evolved. I say 
that the Minister really deserves 
congratulations on the manner in which he 
has gone into great detail and has tried to 
evolve an integrated plan.    I do not say it 
is a 
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[Shri Umashankar Dikshit.] paper plan; I 
say it is a very serious 1 and well-conceived 
plan. But very ! much depends upon its 
implementation. It is not in Mr. 
Subramaniam's hands, however able he is; I 
know he is able and I hold him in very high 
regard for his ability and for his 
understanding of the problems. But it is not 
in his hands—the implementation part of it. 
It is not as if it is a large farm which Mr. 
Subra-maniam or other Ministers will just go 
and supervise and get the farmers to produce 
the required quantity of food. They are 
spread all over the country, small and large 
farms, hundreds of thousands of farms, for 
which there are the State Governments and 
the other small territorial Governments 
responsible, and there js also the lag of 
centuries of local conservatism which is 
coming in the way. Now therefore it is the 
implementation which will really matter. 

So far as U.P. is concerned, I want to point 
two or three difficulties or deficiencies which 
we have noticed. Now the most important 
thing for any programme of food production 
or agricultural production to succeed is that it 
must have adequae irrigation; it should have 
adequate irrigational water supplies. One 
great problem that I have seen is that while a 
particular area is supposed to be served by a 
canal system or by a tubewell * system, the 
position is very unsatisfactory in most cases, 
because the command area attached to a 
tubewell or to a local canal system is usually 
very much more than really justified by the 
water supply actually available. It is either 
because there are local pressures from the 
farmers as from the people where you have a 
new tubewell, and then everybody comes up 
and says: "Include my field in the command 
area." It is wrong to allow this sort of thing to 
happen because, while the Government may 
feel satisfied that so much area is covered by 
tubewells or by the canal system, actually, at 
least 25 per cent of it is not fully supplied. Of 
course the recent reorientation or change in 

emphasis from large irrigation to« minor 
irrigation is really a step in the right 
direction—and I find that in some of the 
districts good work is being done—and I 
hope it will be continued, but some sort of a 
probe has to be done, enquiry has to be made 
to find out whether the total area attached to, 
say, the Sharda canal system, or any other 
canal or local irrigation system, is really not 
in excess of the supply provided by-it. 

THE VCCE-CHAIRMAN (SHRI M. P. 
BHARCAVA):   Yes, it is time to finish. 

SHRI UHASHANKAR DIKSHIT: I think 
I will conclude my remarks. 

THE VICE-CHAIRMAN (SHRI M. P: 
BHARGAVA) : Thank you. Ten minutes;  Mr.  
Damodaran. 

SHRI K.  DAMODARAN     (Kerala): Sir, I 
support the proposal made by the Food 
Minister to set up a    State' Foodgrains 
Trading Corporation. 

It is true that it is very difficult to pass 
judgment on the scheme which is not yet 
born, especially because the Minister has not 
yet explained the precise nature of the 
Corporation,, its composition, its functions, 
how far its operations will extend, how 
couretely it will help us to surmount, the 
food crisis and assure food to the people at 
reasonable prices. But he has proposed that 
the Corporation should have the monopoly of 
the movement of foodgrains through rail-
ways. And secondly he has proposed, that 
this Corporation should have the powers to 
acquire foodgrains from the private dealers. I 
welcome these proposals because I believe 
that the proposed Corporation should have a 
commanding position, a strategic position in 
food, and not become just another trading 
agency to compete with the existing ones. 
The Corporation will succeed only if the 
entira wholesale trade, at least a lion's share 
of the wholesale trade, is taken over by this 
Corporation, and only    retail 
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trading is left to the whims and fancies of the 
competitive field, and that too under strict 
control. 

The Food Minister's review of the :food 
problem and his proposed measures to solve the 
problem show that he is aware of the gravity of 
the situation, and also that he is earnest ' in 
tackling it. I hope he will muster enough 
courage and determination to implement his 
proposals. I say this because, ae everybody 
should know, the private trader is a powerful 
force, more clever, more shrewd, than any Food 
Minister, however sincere he may be. 

We have seen how in April this •year the 
foodgrain dealers threatened a countrywide 
strike to force the Government to withdraw or 
modify the Foodgrain Dealers Licensing Order 
to their satisfaction. And what happened? The 
Government, with all the forces at its 
command, -with the Essential Commodities 
Act and the all-powerful Defence of India 
Rules in its pocket, went down on its knees to 
negotiate and compromise with the private 
traders. Such is the power of the trader, the 
hoarder, the speculator. These elements are not 
only unscrupulous but inhuman, and they will 
resort to any means to increase their own 
profits. Of course the Government has 
repeatedly declared that the private traders 
have not behaved properly, they withhold 
stocks from the market, they create artificial 
scarcity, and they increase the prices, but the 
Government has been helplessly watching the 
situation. Of course, they go on issuing pious 
and harmless appeals, advices, warnings and 
graces. But the private trader treats them, 
naturally, with cor.tempt and goes on 
increasing the prices. These forces, I am 
afraid, will certainly try to see that the preseni 
Food Minister fails in his attempt, that either 
he surrenders to them or he goes into oblivion 
as many others have gone. I hope the Food 
Minister wil be vigilant. What is necessary at 
t:.t n.. )».. it is that the    Government 

should assure itself that the next harvest is not 
cornered by the private wholesaler. Time is 
the most decisive factor. 

Sir, as the Food Minister himself has stated, 
the problem of food cannot be solved merely 
from the distribution point of view. As he has 
stated, distribution is inseparably connected 
with production and you cannot tackle the 
problem of production unless the basic 
problem of land reform is tackled properly. 
Without security of tenure, without the con-
ferment of ownership on tha cultivating 
tenant, with evictions and exploitation 
rampant in the countryside, the peasants will 
not be inspired to produce more. My hon. 
friend, Shri Dahyabhai Patel, created some stir 
in the House the other day by showing us a 
copy of an authoritative book on land reforms 
in Taiwan written by one Mr. Chen Chang, a 
high official of the Taiwan Government. Mr. 
Patel was kind enough to lend me the book for 
one night and I went through it. Although I do 
not agree with some of the conclusions and 
formulations made in the book, I am glad to 
find myself in agreement with Mr. Patel in 
appreciating many of the land reform 
measures adopted and implemented by the 
Chiang Kai-shek Government in Taiwan. On 
the very first page of the book you find the 
following statement. I am quoting: 

"The feudal form of land distribution 
was unjust and objectionable. Unrestricted 
appropriation of land for their own benefit 
by big landlords must be considered outra-
geous." 

This is a statement that every leader of the 
Swatantra Party should learn by heart, 
especially as it comes from Taiwan. I am 
tempted to quote another paragraph from the 
book. Mr. Chen writes: 

"In tilling land that does not belong to 
him, the tiller feels no special love for  the 
soil     and has 
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I Shri K. Damodaran.J little interest in 
increased production. From the viewpoint 
of the national economy such a state of 
affairs is a great loss. Not only that, but the 
tenant farmer has to live in misery in spite 
of the yearlong efforts he has made in the 
fields, while the landlords could live 
comfortably without working. This contrast 
could have created serious conflict between 
classes. If this situation had remained 
uncorrected, it could have been a source of 
social  and political  trouble." 

That is very similar to our own conditions.    
But they have now    changed those 
conditions by adopting    drastic measures and 
I am glad to    see that the  Swatantra     Party    
Leader    has praise for them.    What    were    
those measures?    A ceiling was   introduced 
, and no landlord was allowed to retain more 
than 7 acres of land,   not more than 7.1  acres 
of land, to    be exact. All  the remaining land 
was compul-sorily  taken  over  by  the   State  
and sold to the actual tillers at reasonable 
prices.    Of  course,  some     compensation 
was given, but it was far    less than  what we 
give to  our landlords here.    It was  only two     
and  a half times the annual harvest, that is    
to say,  six  or seven times    the annual rent 
that the landlord used to receive. Even that 
small compensation was not paid   to  him  in  
cash,  because     they thought that cash     
payment     would result in inflation.    So 70 
per    cent, of the compensation was paid in 
land bonds in kind, and 30 per cent,    with 
stock   shares   in   government     enterprises.    
The price of the land was to be paid in twenty 
equal easy instalments over a period of 10 
years. The | first instalment began in 1953 
and rfcw  ' the law  has  been  completely  
imple-   ' mented and the  actual  tUlers  aro 
in  ' possession  of the  land. The peasant* 
were  also    encouraged     to    produce more   
with   all   sorts   of   government help,   
financial   and  otherwise.    They werp also 
encouraged to operate their farms   with  
modern   techniques   on   a cooperative    
basis.    What      was    the : 

result? The result was that they have 
increased their food production to a 
considerable extent. 

All this is very good and it is good that the 
Swatantra leader supports it. What I don't 
understand is only this. According to the 
Swatantra party, cooperative farming in 
Taiwan is pure democracy, but in India it is 
no'.hing but communism. Ceilings and 
retention limits to landlords'' property in 
Taiwan are good, but ceiling in India is 
undiluted totalitarianism. I cannot understand 
this. (Time be!l rings.)     Is my time up? 

THE VICE-CHAIRMAN (SHHI M. P. 
BHARGAVA) : Yes, you finish now. Try to 
wind up quickly. 

SHRI K. DAMODARAN: I hav* only just 
begun. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Well, your associates took some 
of the time. 

SHRI K. DAMODARAN: Mr. Bhupesh 
Gupta took 30 minutes. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : No, no. There were others also.    
You conclude please. 

SHRI K. DAMODARAN: I cannot 
understand this mentality of the Swatantra 
Party leaders. They praise land reforms in 
other countries; but they don't see that similar 
reforms, abolition of all remnants of 
feudalism and conferment of land to the tiller, 
and encouragement given to the actual tillers, 
all these are necessary in our country also. We 
are suffering today and there is the food crisis 
because the Government has failed to 
implement land reforms even the reforms 
passed by the State legislatures. 

Sir, the prob'em of prices of food-grains 
cannot be isolated from the problem of the 
maintenance of the general price line, in other 
words, from  the    inflationary  forces    
which 
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are now threatening our entir<; economy.    
The root cause of inflation is, as  everybody    
knows, that    the    increase in  our money 
supply has    no relation with the increase in 
production of commodities.   It is said that in 
the las. three years the money supply has  
risen by 31  per cent,  whi.'.e the real  
production    has  increased    only by 8 per 
cent.    Many    have blamed the  deficit 
financing    that has    been resorted to by the 
Government    and said that    that is the   
villain of   the piece.    It  has  been pointed  
out   that although   the   Third  Five  Year  
Plan target for  deficit financing was  only   j 
Rs.  550  crores,  only  during the    last three  
years  over  Rs.  600  crores    of deficit 
financing was resorted, to. From this again, 
the demand is made    that the order of    
priorities in our    Plan should  be changed,  
that the  priority given   to    heavy    
industries    should stop, and that the first 
priority should be given to  agriculture,     the 
second to   roads   etc.   the   third  to  
consumer industries, and only the last to 
heavy industries.   This is a demand first put 
forward  by  the  Western  imperialists with  a 
view to keeping our country backward, to 
make our industries dependent on machinery 
imported from the West,  to  make  our  
strugglj  for   I economic    independence  a    
mockery. India has rejected this demand.    
But we   can   change  our  policies,     enun-
ciated by  the late    Prime    Minister, Pandit   
Jawaharlal   Nehru,   and      accepted by the 
country in general, only at our own peril.    If 
anybody thinks in   the name  of  
deviationism,  in  the name of the right of a 
great m;vn to deviate from the beaten track, 
in the name   of   becoming   original,   he   
can abandon the legacies left by the late 
lamented   Premier,  he   is  sorely   mistaken.    
Not the positive Nehru 1radi-tions and  the 
path  shown by Nehru, but  the  leader    who    
throws    those traditions  into   cold   storage,   
will  be abandoned  by  the     country  and 
the people. 

It is true that there is a lot of | wasteful 
expenditure. All wasteful, | unproductive     
expenditure  should  be   I 

reduced drastically, and to that extent, deficit 
financing by the Government can be reduced. 
But to say that investment in heavy industry 
has caused inflation is a bogus theory. 

Money supply has increased considerably 
no doubt. But money suppiy means not only 
the currency notes created by the Reserve 
Bank. It also includes the money created by 
the private sector with the help of the banking 
system, and the current deposits as well as 
time deposits of the private commercial banks 
also contribute to a rise in prices and a depre-
ciation of our rupee. In the first three years of 
the Plan, the net" bank credit created by the 
privat? sector amounted to Rs. 414 crores. 
This i» the deficit financing resorted to by the 
private sector. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Damodaran, I am. afraid 
you will have to wind up now. Mr. Gupta has 
taken 38 minutes. 

SHRI K. DAMODARAN: But this deficit 
financing by the private sector is never 
mentioned in our discussions. What I want to 
say is that this private sector should not be 
allowed to have i.s own way. 

If prices of all industrial products are 
allowed to increase then a redue-ton in 
respect of agricultural products alone will 
not be possible and that Is why the 
maintenance and stabilisation of the general 
price line has become necessary but this can 
be achieved only by a bold pohcy of 
nationalisation of banks and some important 
industries like cement, etc., in such a way 
that the public sector becomes dominant and 
the Government is able to control th~ market 
in the interests of the people. This is 1he 
only way; there is no other way because 
economic laws are more powerful than the 
most powerful State in the world. 

SHRI R. P. N. SINHA (Bihar): Mr. Vice-
Chairman, I would like, at the very outset,  to 
congratulate    the' 
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[Shri R. P. N. Sinha] hon. Food Minister for 

the excellent manner in which he has tried to 
tackle the food problem. Ic is very significant 
that while in Bengal, during the early forties, 
two lakhs of people died of starvation there has 
not been a single starvation death in the 
country during the rjresent food crisis. This 
goes to his credit. I do not consider this'food 
problem to be an unsurmountable one. If the 
sieps that are being taken are taken with a 
.strong hand I am sure this problem can be 
tackled. It is an old  saying that desperate 
diseases by desperate methods are cured and I 
am sure the hon. Food Minister will not shirk 
taking strong measures wherever necessary in 
the course of finding a solution to this 
problem. Merely fining a few persons a few 
hundred or thousand rupees or by sending a 
guilty person to prison for three months will 
not do. You have got to take stringent 
measures as they did to put a stop to 
profiteering in foodgrains in China. We may 
have many things against China but that was 
an action which promptly put a stop to 
profiteering in foodgrains. 1 hope the hon. 
Food Minister is quita alive to that situation. 
The present, food shortage has been due to 
hoarding. Now, hoarding is there, and I 
suppose it is known to the hon. Minister, at 
three sectors. The first is by the growers. I 
come from a village and I know that there are 
people, growers who have still thousands of 
maunds of foodgrains hoarded in their 
godowns. The first hoarding has been done by 
the growers, secondly by the traders and 
thirdly. due to the panic created by rhe 
Opposition parties, newspapers and mch 
others, by the consumers. Thinking that it may 
be impossible in the future to secure food 
many of the consumers have bought 
foodgrains »nd have hoarded them; it may not 
be on a large scale but it is there. Now, if the 
hoarded grains are brought out, they, along 
with the foreign imports, I am sure, will over-
come the present shortage especially with the 
coming in of the new crop 

of paddy in a month or so hence. As the hon. 
Prime Minister said in Calcutta it will not 
then be difficult to solve the problem and the 
situation is bound to improve within a short 
time. 

[THE DEPUTY CHAIRMAN in the Chair] 

At the same time, I am sure I am not 
unmindful of the fact that even though the 
food situation is bound 10 improve, prices 
will not come down to as much as they were a 
year back. The price line is bound to remain at 
a higher level. I need not reiterate what so 
imany Ihon. Members have said about the 
price-line having gone up. It is bound to.go up 
with all the Plans that we are putting into 
operation; these could not but lead to in-
flation. Now, this inflation, although it has 
created some sort of inconvenience to the 
people, is bound to be there at least for eight 
years to come. If India is to turn into a 
developed country, this inflation has got to be 
put up with. It is a sort of birth-pang which 
one has got to tolerate or suffer from for some 
time to come until all the investments that 
have been put in the schemes and Plans start 
giving returns and production from the 
factories begun coming in. Therefore, it 
would be absolutely incorrect t0 think that 
with all the efforts that Government are 
making the prices of foodgrains, as of other 
essential commodities—because they are, all 
of them, inter-related, obviously—will come 
down to a very low level. 

Now, it is no good going into the details of 
the prices, the per capita requirement, 
availability of foodgrains and so on and so 
forth. A lady Member in the other House said 
that the food available per capita per day, 
was one lb. at the same time, Dr. Lohia said 
that it was only a few ounces. Now, it is no 
good going into these details because I must 
confess that, like our Father of the Nation, 
Mahatmaii. I do not believe in these figures. I 
know how these figures are obtained.    I   
come from  the  villages 
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and these figures that are obtained through the 
village chowkidars are more imaginative than 
real and, therefore, all these figures, statistics, 
that are there are, I am sorry to say, unreal 
and not much reliance can be placed upon 
them. 

As I said earlier, Madam, I do not consider 
the food problem as it exists today to be an 
insoluble one. With the efforts that the hon. 
Food Minister is putting in, the situation is 
bound to improve in a month's time, especially 
with the coming in of the new crop. 
Nevertheless, I do feel unhappy that the 
present food crisis has to be tided over with 
the help of food imports from outside. How 
long shall we depend upon these imports? 
Herculean efforts have to be made io increase 
food production. Unfortunately so far, no 
proper efforts have been made in that 
direction. The Planning Commission gave first 
priority to land reforms about which an hon. 
friend just now spoke, with a view to 
increasing food production but instead of 
increasing food production, it had an adverse 
effect. Imposition of land ceilings has retarded 
rather than helped increase production 
inasmuch as investment on land to help 
increase production has come down to Ihe 
lowest level and rightly so, Why should 
anybody buy a tractor costing twenty thousand 
rupees or invest six to eight thousand rupees 
on tube wells for the cultivation of twenty or 
thirty acres? This land ceiling business was 
tried in America and a ceiling of one hundred 
and forty acres was put. This was afterwards 
found to be unjustified for the required 
investment on cultivation and, therefore, the 
ceiling had to be raised and it was raised from 
one hundred and forty acres to three hundred 
acres. Here too. we should have taken lesson 
from the American experiment. That we 
unfortunately halve not done. If, however, it is 
considered impossible to go back upon this 
ceiling business, Government should at least 
try to offer sufficient incentives  for   co-
operative     farming 

and make resources available to the 
cultivator at sufficient cheap rates. 
It is sad reflection that whereas we 
have invested crores and crores 
over   ....
 
: 

THE DEPUTY CHAIRMAN: Your time is 
over. Would you please wind up? 

SHRI R. P. N. SINHA: I will wind up in a 
minute. 

Now, it is a sad reflection that we 
have invested orores and crores in 
steel and other factories but we have 
not put up even a single factory for 
the production of small tractors. The 
tractors that are assembled here tost 
a lot and you cannot expect a farmer 
who owns 20 acres of land to go in 
for these costly big tradtors. It is 
therefore necessary that the Govern 
ment should put up at least one 
factory to produce small tractors like 
those Russian tractors which could 
be bought for few thousand rupees 
and in which the small farmers— 
after the ceiling has been imposed I 
do not suppose there will be any big 
farmers       left—could Comfortably 
invest. Therefore I hope the Government will 
consider this question. 

Before I end I would strongly urge the 
Government to make tremendous efforts to 
ensure greater output of foodgrains in the 
years to come and not rest on their oars after 
having been able to solve the present food 
crisis. And in that effort of theirs I wish them 
God Speed. Thank you. 

ALLOTMENT OF TIME FOR GOV-
ERNMENT AND  OTHER BUSINESS 

THE DEPUTY CHAIRMAN: I have to 
inform Members that the Business Advisory 
Committee at its meeting hefld today has 
recommended allocation of time for 
Government and  other Business  as follows: 
— 
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